| TEM NO 61

SUPREME

COURT NO. 8

COURT

SECTION |1 A

OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special

(From the judgenent and order dated 11/07/2005 in

of the H GH COURT OF MADRAS)

A, MAI MOONA

VERSUS

STATE OF T.N. & CORS.

(Wth office report)

(FOR FI NAL DI SPOSAL)

W TH

SLP(Crl.) NO 4611 of 2005

(Wth office report)

(FOR FI NAL DI SPOSAL)

Date: 05/12/2005 These Petitions

CORAM :
HON BLE MR JUSTI CE S. B.

HON BLE MR JUSTI CE P. K.

For Petitioner(s)

For Respondent(s) M. B.R Handa,

Leave to Appeal

(Crl) No(s).4441/ 2005

HCP No. 89/ 2005

Petitioner(s)

Respondent ( s)

were called on for hearing today.

SI NHA

BALASUBRAMANYAN

V. G Pragasam Adv.

Sr. Adv.
M. Navin Prakash, Adv.

Ms. Sushma Suri, Adv.



M. S. Bal akri shna, Sr. Adv.

M. S.N Jha, Adv.
M. KK M sr a, Adv.

M . Subranoni um Prasad, Adv.

UPON hearing counsel the Court nade the foll ow ng

ORDER

Argunents heard.

Judgment reserved.
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COURT MASTER

( PUSHAP LATA BHARDWA

COURT MASTER



